| TEM NO. 119(MV) COURT NO. 9 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 8128 OF 2004

R K. AGRAWAL Appel I ant (s)

VERSUS

STATE OF RAJASTHAN & ANR Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT. and exenption fromfiling OT. and with prayer f

or

interimrelief and office report )

WTH CGivil Appeal NO 8127 of 2004

(Wth prayer for interimrelief and office report)

Date: 23/08/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN

HON BLE MR JUSTI CE TARUN CHATTERIJEE

For Appellant(s)
In CA 8128/04 M . N. Prabhakar, Adv.

M. Rajesh Srivastava, Adv.

In CA 8127/04 M. Ansar Ahmad Chaudhary

For Respondent (s)

In CA 8128/ 04 M. Ansar Ahnad Chaudhary, Adv.



In CA 8127/04 M . N. Prabhakar, Adv.

M. Rajesh Srivastava, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Post the matters after 25.08.2006.

( Satish K Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



